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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

SUPPLEMENTARY CAUSE LIST DATED 21.10.2022 (FRIDAY) 

     COURT OF CHAIRPERSON 

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE 
10:30 AM 

 

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson and Hon’ble Mr. Barun Mitra, Member 

(Technical) 
 

For Judgment 

 S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 643 of 

2021 & I.A. No. 

1700 of 2021 

 

Association of Aggrieved Workmen of 

Jet Airways (India) Ltd. 

Vs. 

Jet Airways (India) Ltd. & Ors. 

 

With 

Swarnendu 

Chatterjee 

Aditya Sidhra 

Dhiraj Kumar Totala 

Tanya Chib-R1 & R3 

Raunak Dhillon-R2 

Pooja Mahajan-R4 

2.  Comp. App. (AT) 

(Ins) No. 915 of 

2021 

 
 

Rohit Sharma & Ors. 

Vs. 

Monitoring Committee Through  

Ashish Chhawchharia & Ors. 
 

With 

Nidhi Khanna Dhiraj K. Totala 

3.  Comp. App. (AT) 

(Ins) No. 987 of 

2022 

 

Regional P.F. Commissioner  

Vs.  

Ashish Chhawchharia  

Resolution Professional for Jet Airways 

(India) Ltd. & Anr. 

 

With 

B. B. Pradhan Raghav Chadha-R1 

4.  Comp. App. (AT) 

(Ins) No. 752 of 

2021 

 
 

Jet Aircraft Maintenance Engineers 

Welfare Association  

Vs. 

Ashish Chhawchharia 

Resolution Professional of Jet Airways 

(India) Ltd. & Ors. 
 

With 

Kumud Shekhar Dhiraj Kumar Totala 

Ashish 

Chhawchharia 

Rohan 

Rajadhyaksha-R1 

Raunak Dhillon-COC 

Pooja Mahajan-R3 

5.  Comp. App. (AT) 

(Ins) No. 801 of 

2021 

 
 

Bhartiya Kamgar Sena & Anr. 

Vs. 

Ashish Chhawchharia  

Resolution Professional of Jet Airways 

(India) Ltd. & Ors. 
 

With 

Gaurav H Sethi Rohan Rajadhyaksha 

Dhiraj Kr. Totala 

Tanya Chib-R2 & R3 

Ashish Chhawchharia 

Raunak Dhillon-R2 

Pooja Mahajan-R4 

6.  Comp. App. (AT) 

(Ins) No. 361 of 

2022 
 

 

 

Concor Air Ltd. 

Vs. 

Ashish Chhawchharia & Anr. 

 

With 

Rishi K. Awasthi Dhiraj Kumar 

Totala 
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7.  Comp. App. (AT) 

(Ins) No. 771 of 

2022 

 
 

All India Jet Airways Officers and Staff 

Association  

Vs.  

Ashish Chhawchharia Resolution 

Professional & Ors. 
 

With 

Nupur Kumar Rohan Rajadhyaksha 

Nishant Upadhyay 

Madhur Arora 

Dhiraj Kumar Totala 

Parimal Kashyap-

R1 & R3 

8.  Comp. App. (AT) 

(Ins) No. 792 of 

2021 
 

Department of State Tax 

Vs. 

Ashish Chhawchharia 

Resolution Professional for Jet Airways 

(India) Ltd. & Anr. 

 

Aaditya Pande  Rohan Rajadhyaksha 

Malhar Zatakia 

Dhiraj Kumar Totala 

Priya Palwa 

Madhur Arora-R1 

9.  Comp. App. (AT) 

(Ins) No. 686 of 

2021 

 

 

TLD MEAI FZE 

Vs. 

Ashish Chhawchharia 

Resolution Professional of Jet Airways 

(India) Ltd. & Anr.  

 

Kunal Mimani  Dhiraj Kumar totala 

Ashish 

Chhawchharia 

Tanya Chib-R1 

Pooja Mahajan-R2 

10.  Comp. App. (AT) 

(Ins) No. 584 of 

2021 & I.A. No. 

2720 of 2021 
 

 

Punjab National Bank 

Vs. 

Ashish Chhawchharia & Ors. 

 

Ankit Raj  Dhiraj Kumar Totala 

Tanya Chib Ashish 

Chhawchharia-R1 

Aditi Deshpande-R3 

 

After the above 

 

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson, Hon’ble Dr. Alok Srivastava, Member 

(Technical) and Hon’ble Mr. Barun Mitra, Member (Technical) 
 

For Judgment 

11.  Comp. App. (AT) 

(Ins) No. 266 of 

2022 

 

BKP Enterprise 

Vs. 

Air India Ltd. 

 

Navyug Sethi  Mohd Azeem Khan 

Ishani 

12.  Comp. App. (AT) 

(Ins) No. 683 of 

2022 

 

Almas Global Oppurtunity Fund SPC 

Vs. 

CA Kannan Tiruvengadam 

 

Sarad Singhania  Rishav Banerjee 

Pratik 

Mukhopadhyay-R1 

Palzer Moktan 

13.  Comp. App. (AT) 

(Ins) No. 1212 & 

1213 of 2022  

 

Rimjhim Ispat Ltd. & Anr. 

Vs. 

Jindal Stainless Ltd. & Anr. 

 

Sonal Alagh Vaijayant Paliwal 

Nikhil Mathur 

Prabh Simran Kaur 

Shruti Pandey 

 

For Orders 

14.  I.A. No. 3961 of 

2022 in Comp. 

App. (AT) (Ins) 

No. 729 of 2020 

 

 

Union Bank of India (Erstwhile 

Corporation Bank) 

Vs. 

Dinkar T. Venkatasubramanian & Ors. 

 

Alok Kumar  Sanjay Bhatt-R1 

Chanakya Keswani-

R2 & R3 
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For Admission (Fresh Cases) 

15.  Comp. App. (AT) 

(Ins) No. 1287 & 

1291 of 2022 
 

(With Defects) 

 

Entegra Ltd. 

Vs. 

Shree Maheshwar Hydel Power 

Corporation Ltd. Through Interim 

Resolution Professional & Anr. 

 

Abhishek Puri  

16.  Comp. App. (AT) 

(Ins) No. 1288 of 

2022 
 

(With Defects) 

Smt. Pooja Deora & Anr. 

Vs. 

Rajeev Sharma and Ors. 

 

Himanshu Satija   

17.  Comp. App. (AT) 

(Ins) No. 1289 of 

2022 
 

(With Defects) 

 

Harsh Krishanchander Kalra 

Suspended Director, Kalra Overseas and 

Precision Engineering Ltd. 

Vs. 

Small Industries Development Bank of 

India & Anr. 

 

Prakhar Tandon  

18.  Comp. App. (AT) 

(Ins) No. 1290 of 

2022 
 

(With Defects) 

 

Siraj Ali Patel 

Suspende Director, Swiss Entertainment 

Pvt. Ltd. 

Vs. 

Epigram 

Through its Sole Proprietor Nabeel 

Abbas & Anr. 

 

Prakhar Tandon   

 

 

 

 

 

 
  
  Copy to: -   

                                                                                                By order of Hon’ble Chairperson 

1. Notice Board                                     -sd/-                   

2. Website: www.nclat.nic.in                                                                             Registrar       

http://www.nclat.nic.in/

